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elect one member of R.jya Sabha 
in accordance with the system of 
proportional representation by means 
of the single tranoferable vote to 
the Commiuee on the Welfare (If 
Scheduled Castes and Scheduled 
Tribes in the vacancy Cd used by the 
resignation of Sbri B.D. Khobaragacle 
from the Committee and do 
communicate to this House the 
nante of the member so elected by 
Rajya Sabha to the Committee." 

The mOlioll was adopted. 

HUSINESS ADVISORY COMMITTEE 
l'OBTY-}'IFTH BE PORT 

THE MINISTER 
MENTARY AFFAIRS, 
AND TRANSPORT 
RAMAIAH) :  I move: 

OF I'ARLlA-
AND SHIPPING 
(SHRI RAGHU 

'"That this Hou.e do agree with the 
Forty-fifth Report. of the Business 
Advisory Committee presented to 
the House on the Sth March, 1970." 

MR. SPEAKER: The quesetion is : 

.. That this House do agree  with the 
Forty-lift h Report of lhe Business 
Advisory Committee presrnted to 
the House on the Sth March,1970." 

The mol/Oil "' .... adopted. 

12.37 brl. 

HARYANA AND PUNJAB AGRICUL-
TURAL UNIVERSITIES BILL· 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) :  I bel to move for leave to in-
troduce a Bill to provide for tbe establiab-
ment of tWO independent Alricullural Uni-
versities in place of the Punjab Alricul-
aur,,1 University constituted by tbe Punjab 
Aarlculuual Utlivenity Act, 1961, and for 

mattres cosequential on, or conaected with. 
the e'tab!ishment of those independent 
Agriculrur.Ii Universities. 

SHRI SHIVA CHANDRA JHA (Madhu. 
bani) : On a pnlnt order, Sir ...... 

MR. SPEAKER: Will you please sit 
down? 

SHRI SHIVA CHANDRA JHA :  I want 
to oppose it. 

MR. SPEAKER : Why do you think 
I am going to disallow you. The proce-
dure is that the Minister moves the motion 
and I bave to say, tbe motion moved. 

Mo tion moved : 

"That the leave be granted to intro-
duce a Bill to provide for the esta-
blishment of two independent Alri-
cultural Universities in place of tbe 
Punjab Allricultural Univenity COD-
stituted hy the Punjab Agricultural 
University Act, 1961, and for matton 
consequential on, or connected with 
the estlablishment of tbose indepea-
dent Agricultural UniversitIOll." 
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MR. SPEAKER I  I have ~ n 

requisite memorandum is tbere. 
put Ihe question 10 tbe House ..... . 

it; The 
I now 

II "..r~  ~ ~  

~ i ~~  

MR. SPEAKER: II is not needed in 
this case. You study it again. There are 
ample opportunities. The question is ..... . 

III " ~ iro~~~ 

r ~~ .•••.• 

MR. SPEAKER: Will you please sit 
down? What should be the convention 
when the Speaker is on his Icgs. Should 
I receive directions from you ? Please sit 
down. In Ihis case ..... . 

SARI ANNASAAIU SHINDE: There 
18 no expenditure involved from the consoli· 
daled Fund of India. 

MR. SPEAKER: There is no expendi. 
ture involved. There is nothing for tbe 
President to come in. 

MR. SPEAKER: My ruling is thore. 
Now the question is : -

"ThaI leave be granted 1(1 introduco a 
Bill 10 provide for Ihe establishment 
of Iwo independent Agricultural 
Universilies in place of Ihe Punjab 
Alricultural University constituted 
by Ihe Punjab Agricultural University 
Acl. 1961, and for mailers con-
sequential on, or connecten with Ihe 
eslablishment of Ihose independent 
Agricultural Universities." 

77N mol/on w/U adopted. 

SHRI ANNASAHIB SHINDE :  I intro-

duce Ibe Bill. 

-nf"" ... 1I1: ~ ~  ~ 

mp I I ~~~  I 

MR. SPEAKER : This is not final. 

'frT -.rU ~  ';1'1'1: 'tl[ -(;f orrc:: if +rr 
111'1>1' mimr, ~ lI'f<f '1;ITtf'f.r ~ ~ I 

STATEMENT RE. HARYANA AND 
PUNJAB AGRICULTURAL UNIVER-

SITIES ORDINANCE 

THE MINISTER OF STATE IN THB 
MINISTRY OF FOOD AND AGRICUL-
TURE, COMMUNITY DEVELOPMBNT 
AND COOPERATION (SHRI ANNASAHIB 
SHINDE): On behalf of Shri Jagjivan Ram 
I beg to lay on the Table a copy of the 
cx:nianafO;"Y sLHcment giving rCJ.'ion'i for 

immed,tc leo isla-ion hy the Haryalla and 
Punjab /\gricul,ural Un:versili..::s Ordinance, 

1970, under rule 71 ,I) of the Rules of 
PlOceduro and Conduct of Business in 
Lok Sabha [Placed i" Library. See No. 
L T -2752/70] 

12.42 hrs 

RAIL.WAY llUDGI:T.197U-71-GENERAL 
DiSCUSSION -Co",d. 

MR. SPEAKER: N"w we take up the 
general discussion on the Railway Budget. 
Thc time left is 5 hours 35 minutes. I hope 
you will like the Minister to reply tomorrow. 
He will reply afler luncb bour. 

An objection was raised by Sbri A30ka 
Mehta that last time we voted during the 
lunch hour. Of course, Lhis was put to 
the Ijouse before doing it and tben it was 
di;cusscd in tbe Jusiness Advisory Com-
mittee also. That is why I did it. I do 
not know whether there is any convention. 
But if the House keeps it, the ordinary 
procedure has to be followed. I am lookina 
at Ihis matter to sec if tbere is any 
convention. I am sorry I could not come 
across any convention. 1 did it witb the 
consent of tbe House. 

SHRIMATI TARKESHWARI SINHA 
(Barb) : In Ihe past it was being followed 
like tbal, tbat durina luncb bour ICnerally 
tbere will not be any vat ina. 

MR.. SPEAKER. : I am advised by tbe. 
p..-nt Committee tbal I should do away 


